
465 Written Amwen  JYAISTHA S, I860 (SAKA)  Written Amwert 466

CxaMagmmt Insurance for Carnal 
W«(km

Ml. Shri S. C. Jha: Will the Minis­
ter of I iahom* and Rehabilitation  be
pleased to state:

(a whether there is any  arrange­
ment for giving unemployment Insur­
ance benefit to the casual workers in 
the industrial sectBr; and

Cb) if so, the details thereof?

The Minister of labour and Reha­
bilitation (Shri Hathi): (a) and <b).
There is at present no Scheme of Un­
employment Insurance for industrial 
workers.  Every workman who  has 
boon in continuous  service  for  not 
less than one yr-ar in an industry is. 
however,  <nti!lsU  to  retrenchment 
compensation as provided under t'v- 
Inclu.ilri.il Disp̂t.-s At-!. ''M7.

Post Offices in rural areas

229. Shri A. Dlpa:
Shri P. K- DeO;
Shri K. P. Singh Deo:
Shri Dhirendranath:
Shri G. C. Naik:
Shri D. Amat:

Wilt thi> Minuter of  Communica­
tions be pleased to state:

(a) whether Government have deci­
ded not to op<*!; any m*w Post Offices 
in the rural areas in thn»ar future; 
And

(b) if so, the reasons therefor?

The Mlnbctrr of State in the Depart- 
mmta  of  Parliamentary  Affairs 
and  ComimufaUions  (Shri I K. 
GnJnU):  (a)  and  (b>  Due
to financial  stringency  restriction* 
have bwn imposed on the opening of 
new Extra Departmental Branch Post 
Offices except in border districts  to 
meat political and Defence  require- 
menu.  However. Branch Post Offices 
continue to be opened if  interested 
IMrtid undertake to re-im burse  the 
Kxm.

Beaervatlon of &C. and -8.T in P 4k T.
Serrioes

*S*. Shri G. KMhelar:  Will  the 
Minister of Geannranlcattona be pleas­
ed to state:

(a) whether there was any reserva­
tion of the Selective Posts in L.S.G. 
Cadre, P. Sc T. Services for the Sche­
duled Castes and Scheduled  Tribes 
prior to 1B67;

(b) if so, the reasons for discontinu­
ing the same:

(c) whether there is a demand from 
the P. and T. employees to recognise 
the Ail India Posts and  Telegraphs 
Federation to represent the cause  of 
the Scheduled Casts and  Scheduled 
Tribes employees;

<d) if so. whether Government pro­
pose t;> meet their demand; and

(oi if nc:. the steps taken to safe­
guard the privileges of the Scheduled 
Caste.; and Scheduled Tribes in the 
Posts and Telegraphs Department?

The Minister of State in tbe Depart­
ments of Parliamentary Affairs  and 
Communications (Shri I. K.  Guiral):
mi Reservation of vacancies  existed 
in promotion to one third of the vacan­
cies i:-. Lower Selection Grade in Post 
Oflice.4 R.M S. Foreign Post?, R L.O. 
and in Telephone Exchanges tilled by 
selection from 1964 t;> 1W6. in accor­
dance with the decision of the Govern­
ment that such reservations should be 
made in Cl. Ill and IV posts where 
there is no direct recruitment  and 
which arc filled by promotion by selec­
tion.

(b) Reservation ceased when  the 
clement of selection in promotion  to 
the Lower Selection Grade, except in 
Telephone Exchanges was  abolished 
with effect from 1st January. 1967.

(c) and (d) No such demand  has 
been received in the recent past.  It 
is. however not the policy of the Gov­
ernment of India to recognise service 
Associations organised on the basis ot 
caste, tribe or religion. Any and every 
Service Association  recognised  T»y




